Annexure-1

Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: List of creditors as
On: 16/10/2026

List of secured financial creditors belonging to any class of creditors

(Amount in .)

Sl Name of Details of claim Details of Amount of JAmount of [Amount off Amount of [Remarks,
No. | Creditor received claim contingent any claim not [claim under{if any
admitted claim Mutual | admitted |verification
Date of | Amount | Amount |Nature] Amount | Amount [Whethe| % of dues, that
receipt | claimed [of claim| of [coveredby| covered |r voting may be
admitted | claim | Security by related | sharein set-off
interest | guarantee |party? CoC
NIL

Thanks & Regards

RAJESH

JASTI

Rajesh Jasti
Interim Resolution Professional
In the matter of M/s. Spright Agro Limited
IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469

email ID for Correspondence: cirp.sprightagrolimited@gmail.com

Digitally signed by

RAJESH JASTI

Date: 2026.10.16
23:13:14 +05'30'



mailto:cirp.sprightagrolimited@gmail.com

Annexure-2
Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: L.ist of creditors as

On: 16/10/2026

List of unsecured financial creditors belonging to any class of creditors

(Amount in .)

SI. [ Name of| Details of claim Details of claim admitted Amount of[ Amount | Amount of{ Amount of | Remarks
No. |creditor received contingent| ofany | claimnot| claim if any

Date of [Amount|Amount | Nature | Amo |Whether| % of voting| claim mutual | admitted | under

receipt |claimed|of claim|of claim unt | related | sharein dues, that verificatio

admitted cover | party? CoC may be n
ed by set-off
guaran
tee
NIL

Thanks & Regards

RAJESH
JASTI

Rajesh Jasti
Interim Resolution Professional
In the matter of M/s. Spright Agro Limited
IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469

email ID for Correspondence: cirp.sprightagrolimited@gmail.com

Digitally signed by
RAJESH JASTI
Date: 2026.10.16

23:13:58 +05'30



mailto:cirp.sprightagrolimited@gmail.com

Annexure-3
Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: L.ist of creditors as
On: 16/10/2026
List of secured financial creditors (other than financial creditors belonging to any class of creditors)

(Amount in )

SI. | Name Details of claim Details of claim admitted Amount | Amount | Amount [ Amount |Remarks,
No. | of received of of any of claim | ofclaim | Ifany
credito contingen | mutual not under
r Date of | Amourt | Amount | Nature | Amount [ Amou |Whether % tclaim | dues, that | admitted | verificati
receipt | clained | ofclaim |ofclaim | covered | nt related Voting may be on
admitted by covere | party? share in set-off
security | d by CoC
Interest | guara
ntee
NIL
Thanks & Regards
RAJ ESH Digitally signed by
RAJESH JASTI
JASTI Date: 2026.10.16 23:15:02
+05'30'

Rajesh Jasti
Interim Resolution Professional
In the matter of M/s. Spright Agro Limited
IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469

email ID for Correspondence: cirp.sprightagrolimited@gmail.com



mailto:cirp.sprightagrolimited@gmail.com

Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: L.ist of creditors as

Annexure-4

On: 16/10/2026
List of unsecured financial creditors (other than financial creditors belonging to any class of creditors)

Amount in )
SI. | Name of Details  of Details of claim admitted Amount | Amount of | Amount Amount Remarks,
No.| creditor claim received of any mutual | of claim of claim if any
Date of [Amount | Amount [ Nature | Amount | Whether 9%  of [continge | dues, that [ not under
receipt |claimed | of claim | of covered related Voting | ntclaim | may be admitted | Verification
admitted |[claim |by party? Sharein set off
guarantee CoC
1 Chamunda  |06.10.20|11,23,72|11,23,72,17|Financiall ~ NA No 100% 0 0 0 0 NA
Enterprise 26 171.87 1.87 Creditor
Total 11,23,72,|11,23,72,17 100% 0 0 0 0
171.87 1.87

Thanks & Regards

RAJESH JAST

Rajesh Jasti
Interim Resolution Professional
In the matter of M/s. Spright Agro Limited
IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469
email ID for Correspondence: cirp.sprightagrolimited@gmail.com

Digitally signed by RAJESH

JASTI

+05'30'

Date: 2026.10.16 23:15:28



mailto:cirp.sprightagrolimited@gmail.com

Annexure-5

Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: List of creditors as
On: 16/10/2026

List of operational creditors (Workmen)

(Amount in)

SI.| Name  of

Name | Details of claim Details of claim admitted | Amount [ Amount | Amount of| Amount of|f Remarks,
No.| authorized | of received of of any | claimunder| claim not| if any

representat [ work | pate [Amount|/Amount |Nature|Whether | % Voting | conting [ mutual verification | admitted
ive, ifany [ man of |claimed|of claim|of related | Share in |ent dues,
receipt admitted|claim |party? | CoC, if |claim | that
applicable maybe
set-off

NIL

Thanks & Regards

RAJESH
JASTI

Rajesh Jasti

Interim Resolution Professional

In the matter of M/s. Spright Agro Limited

IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469
email ID for Correspondence: cirp.sprightagrolimited@gmail.com

Digitally signed by
RAJESH JASTI
Date: 2026.10.16
23:15:54 +05'30'



mailto:cirp.sprightagrolimited@gmail.com

Annexure- 6

Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: L.ist of creditors as
On: 16/10/2026

List of operational creditors (Employees) (Amount in )
Sl Name of Na Details of Details of claim admitted Amoun Amo Amou Amount | Remarks
No. | authorized | me Claim t of unt of nt of ofclaim |, ifany
representati  of received conting any claim not
ve, if any the Date | Amou Amount Nat Wheth % of ent mutu under admitte
em of nt of claim ure er voting claim al verific d
plo rece claim admitte of relate share in dues, ation
yee ipt ed d clai d CoC, if that
m party applica may
? ble be
set-
off
NIL

Thanks & Regards
Digitally signed by RAJESH

RAJ ES H JAST g;?(z 2026.10.16 23:16:17

+05'30'
Rajesh Jasti
Interim Resolution Professional
In the matter of M/s. Spright Agro Limited
IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469
email ID for Correspondence: cirp.sprightagrolimited@gmail.com



mailto:cirp.sprightagrolimited@gmail.com

Annexure-7

Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: L.ist of creditors as

On: 16/10/2026

List of operational creditors (Government dues)

(Amount in )

Sl.| Details of claimant Details of Details of claim admitted Amount | Amount | Amount |Amount of| Remarks, if
No. claim received of of any of claim claim not any
Date | Amount |Amountof| Nature |Whether | 9% of |contingent| mutual | under | admitted
Departmen | Gove of claimed claim of related |  voting claim dues, | verificati
i rmme. | Feceipt admitted | claim party? | sharein that on
nt CoC, if maybe
applicable set off
NIL

Thanks & Regards

RAJESH JAST

Rajesh Jasti

Interim Resolution Professional

In the matter of M/s. Spright Agro Limited

IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469
email ID for Correspondence: cirp.sprightagrolimited@gmail.com

Digitally signed by RAJESH JASTI
Date: 2026.10.16 23:16:41 +05'30'



mailto:cirp.sprightagrolimited@gmail.com

Annexure-8
Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: List of creditors as

On: 16/10/2026
List of operational creditors (Other than Workmen and Employees and Government Dues)

Sl Name of Details of claim Details of claim admitted Amount  |Amount of |Amount | Amount Remarks,
No. creditor received of any of of claim if any
Date of | Amou | Amoun| Natur | Amount | Amou | Whether | 9% of |contingent | mutual | Claim | under
receipt nt t of eof | covered nt related | voting | Cclaim dues, that | not verificati
claime | claim | claim by covere | party? | sharein may be | admitte | on
d admitte security | dby CoC set-off d
d interes guaran
t tee
1 |Agrirevolve |06/10/202 [8,66,48,18,66,48,1|Operation NA NA No Nil 0 0 0 0
Trading 6 62.15 [62.15 al
Limited
Total 8,66,48,1/8,66,48,1 0 0 0 0
62.15 62.15
Thanks & Regards

Digitally signed by RAJESH JASTI
RAJESH JAST Date 20261016231705
Rajesh Jasti
Interim Resolution Professional
In the matter of M/s. Spright Agro Limited

IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469
email ID for Correspondence: cirp.sprightagrolimited@gmail.com



mailto:cirp.sprightagrolimited@gmail.com

Annexure-9

Name of the Corporate Debtor: M/s. Spright Agro Limited; Date of commencement of CIRP: 24/09/2026: L.ist of creditors as

On:

16/10/2026

List of other creditors (Other than financial creditors and operational creditors)

(Amount in )

Sl.| Name Details of Details of Amount | Amount| Amount | Amount [ Remarks, if
No| of Claim claim of ofany | of claim | of claim any
credit received Admitted continge | mutual |  not under
or Date of | Amount [ Amount |Nature | Amount Amount Whether | nt claim dues, | admitted| verificat
receipt | claimed | of claim of covered covered by related that may ion
admitted | claim by guarantee party? be
Security set-off
interest
NIL

Thanks & Regards

RAJESH

JASTI

Rajesh Jasti
Interim Resolution Professional

Digitally signed by

RAJESH JASTI

Date: 2026.10.16 23:17:27

+05'30'

In the matter of M/s. Spright Agro Limited
IBBI Registration No: IBBI/IPA-001/IP-P02317/2020-21/13469
email ID for Correspondence: cirp.sprightagrolimited@gmail.com
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